
Name of the Corporate debtor: Archon Engicon Limited

Date of commencement of Liquidation: 20.02.2023
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1 State Bank of India Pan Number Received 17-03-2023 4,31,93,20,119     4,31,93,20,119         Secured Financial Creditor 4,31,93,20,119   4,31,93,20,119         No -                   -                      -                  

2 IDBI Bank Limited CIN No. 22-03-2023 2,12,42,05,598     2,12,42,05,598         Secured Financial Creditor 1,68,78,37,092   2,12,42,05,598         No -                   -                   -                      -                  

3 Bank of India Pan Number Received 13-03-2023 1,61,36,21,053     1,57,41,34,487         Secured Financial Creditor 1,57,41,34,487   1,57,41,34,487         No -                   -                   3,94,86,566.54    -                  

4 Bank of Baroda Pan Number Received 13-03-2023 1,55,87,16,325     1,55,87,16,325         Secured Financial Creditor 1,13,29,27,334   1,55,87,16,325         No -                   -                   -                      -                  

5 Union Bank of India Pan Number Received 04-03-2023 68,97,35,588        68,97,35,588            Secured Financial Creditor 68,97,35,588      68,97,35,588            No -                   -                   -                      -                  

6 Intec Capital Limited CIN No. 15-03-2023 11,23,60,793        11,23,60,793            Secured Financial Creditor 11,23,60,793      11,23,60,793            No -                   -                   -                      -                  

-                      -                  

10,41,79,59,476   10,37,84,72,909       48.04% -                   -                   3,94,86,567         -                  
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